
NATIONAL COMPANY LAW TRTBUNAL
MUMBAI BENCT!, M1IME41

C.P No. 1 194l(MAH)/2017
CA No-

CORAM: Present:

SHRI BIIASKARA PANTUI.A MOTiAN
MEMBER (J)

SHRI M.K. SHRAWAT
MEMBER (J)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPA}.IY LAW TRIBUNAL ON 08.09.2017

kemier Global t ogistics Limited
V/s.

Coastal Marine Construction & Engineering
Ltd.

NAME OF THE PARTIES:

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

9 ^w-v*37

ORDER
c.p. No. 1194/I&BC/NCLT/MB/MAH/2017

1. The Learned Representative of the petitioner is present.

2. The proof of service of Notice is yet to be placed on record,

3. , The Petiuoon t5 5sgk;at trme. Granted, Adjourned to 2r -oa-2n47

lsd/- ' sd/- 1'
BhaskArdPantula Mohan M.K. Shrawat
Member (Judicial) Member (ludiciat)
08.09.2017
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